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QFFICEWOF THE CHLEF JUDICIAL MA§_IS_TRATE SOUTH-EAST DISTRICT,

SAIiE§F_CD_U_B_T_S_C_OMPLEX, NEW DELI-II

OI-‘FICE ORDER

in view of the transfer posting vitle order no. 01-09/DHClGaz.IIB/G-8/SCJ/2026 dated 02"‘ January,
2026 of Honb’le High Court of Delhi , the link roster of JMFCsfReliever No.7063-7103/CJMlSED/
SAKET/2025, Dated 29.11.2025 for the recording of statement u/s 164 Cr.P.C. (u/s 183 B.N.S.S.) as well as
the TIP is cancelled till further orders.

in view of the same all the JMFCs of South East District are directed to mark the statement u/s 164
Cr.P.C. (u/s 183 B.N.S.S.) and TIP to their link IMFC.'s or the duty JMFC, as the case may be.

(Dr. Nuyur Gupta)
Chief uclicia Magistrate (S.E)

Saket Courts, New Delhi

No. CJMISEDISAKET/2026 New Dell|i,Dt|tcd- i)__\il9-lo
Copy forwarded to:-

1. The Registrar General, I-ion'bIe High Court of Delhi, Sher Shah Road, New Delhi.
(Through: Ld. Principal District & Sessions Judge, South-East, District Court, Salter, New Delhi)

2. PS to The Ld. Principal District B: Sessions Judge, South-East, District Court, Saket, New Delhi
3. The Ld. Principal District B: Sessions Judge, Central, West, New Delhi, North. North-West, South, South- West, East,

North- East, Shahdm, Rouse Avenue Delhi.
4. The Ld. CJ.M., Central, West, New Delhi, North, North-West, South, South-‘West, East, North-East, Shohdra, Rouse

Avenue Delhi.
5. The Director General, Prisons, Prison (HQ), Tihar Jail, Tthar, Delhi.
6. The Ld. Secretary, DLSA, South East, District Court, Saket, New Delhi.
7. The Concemed JMFCs, South East, District Court Saket, New Delhi.
B. The Chief Public Prosecutor, South-East, District Court Saket, New Delhi.
9. The D.C.P. South-East District, Sarita Vihar, New Delhi.
10. The Concerned, Law Officer, Tihar Jail, Tihar, Delhi.
1i. The l-iony. Secretary, Bar Association, District Court Saket, New Delhi.
12. The In-charge, Judicial Branch! Admrt, South-East, District Court Salter, New Delhi.

\_/18711 8:1! SE for uploading on LAYERS and Centralized Web-Site Committee Tis Hazari Courts, Delhi.
14. The In-charge, Video-Conference Room No.16, South-East, District ConnS 
15. The in-charge, Cate Taking Branch! Computer Blanch District Court Saket. i‘~iew Delhi.
16. The Controlling Officer, Pooi~Car Section, District Coun Saket, New Delhi.
17.‘I‘i1eIn-charge, Lock-Up, South-East, District Cuun Saket, New.Deihi.
18. The Cashier, South-East, District Court Sakei, New Delhi. " . ,. .\
19. The PRO, Disnict Court Saket, New Delhi. /' ' I -
20. Guard File ' T ~ f -

' i 1’ 7 . r. Nupur Gupta)
_’ Z \D ‘Z - Chic Judiciai%agistrate[S.E)
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